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5 5,, V ' LEGAL CELL
v- s 1.’ _ ROOM N0. 117, ADMINISTRATION BLOCK

| I

ea?, NEW DELHI- 110067

. DEI3PAK_ ARYA
ASSISTANT ‘REGISTRAR

- 8"‘ April, 2024
The.Hon.’.ble Registrar General
Delhi High Court
Sher shah Road,
New Delhi-110003

I

Sub: Acceptance of" Advance Notice on behalf of JNU ~' Standing Legal Counsels of Jawaharlal .
Nehru University.

., "' ' ' JAWAHARLAL NEHRU UNIVERSITY

Madam?Sir, - ‘ '

l am directed by the Competent Authority of the University to inform that Standing legal
Counsel, Sh. Vasanth R, at S .No. 01 below is solely and exclusively authorized by the
Competent Authority to accept advance service of writ, writ appeal, LPA, Suit, other

\ appeal OR proceedings in relation to Jawaharlal Nehru University and its officers should
K be effected to the office of Sh. Vasanth R._, Standing Legal Counsel, JNU at

vasanth@trinitychambers.in. ‘

It is therefore, requested to kindly notify the above with immediate effect:

ls. No ;_Name'of-‘Advocate f ADDRESS AND CONTACT DETAILS
_ ii, . 4“CQNTACTDETAII-So . , .

K01" ' MR. VASANTH R, AoV6cAfE';;"'6s'o7, secrroa-c, EMAIL:
, " ’§S'FAND|NG LEGALICOUNSEI: 1 POCKET 6, VASANT vasanth@trlnitychambers.in

, ;. Y = KUNJ, NEW DELHI-
rsoustv AND, EXCLUSIVELY‘ 110070*‘ _gA-UTHORIZED B-Y THE
§-COMPETEN-T AUTHORITY "TO r

. §AccsP¢r~-an-vAW.cE.g SERVICEl < -;oF 'WRIT,- -wnrr APPEAL,
q ii L_PA, sun, OTHER APPEAL?

.; ; » gOR PROCEEDINGS mu
’ _ .= j2RAELA_-TION TO _JA~"WA'HARLAL

_ - I3 ' QINEHRU UNIVERSITY AND ITS
4 vii ' i‘OFF!CERS _ suouw as, I» ~ ; EFFECTED TO ms omcs
_ j{|=_.. =5-or.-"_ SH. ‘pl/ASANTH R., ,1I .; . “STANDING LEGAL couusst,

- ; umu AT
’ f vusanfh@trinitychd'mbers .ln -l

I‘ ll
l A i , -(FOR A PERIOD oi=.1wo YEAR '5

“ V £§.W_lTH IMMEDIATE errecr ..
, _ jvipe LETTER. -0A-'re'p
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tr-5" -=)}é§i".;2:~\H1ort COURT OF DELHI = NEW DELHI
,»*”,‘.'ratrer1e=>8.1c'"vs o‘ " orW . ,_.-At} ' Qty;-.;, (GENL.-ADMN.-I BRANC_I1)

l; 'll~l All-1 2024 £7/I No. gggr G-7/G'en1.’-I/DHC -
. / Dated: 1 4 lo 3 l 1:1,; .

' ‘ ,%/ I - _

v“:i$£bi“1'1It.nzi;:€::Eii~.=w5d'L
The Principal District & Sessions Judge (l-IQ),

‘ Tis Hazati Courts,
Delhi. - .

‘Sub: Acceptance of Advance Notice on behalf of JNU-Standing Legal _
Counsels of Jawarhar Lal Nehru University. ' - V

S ir, . _

' l am directed to forward herewith a copy of Notification/letter dated.-08,04.2'024,_,

received from Legal Cell, J awarhar Lal Nehni University, on the above subject, with a request

lo circulate the same to all the Principal District & Sessions Judges, Delhi/New Delhi "for

~informution and necessary action. .

Yours faithfillly,
Encl.: as above. »

0

"'~'.lf] ‘ti/Wax»
Administifative Officer (J)

For Registrar General

, OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ§): DELHI -

Nu._ W /?gen?}l\/lisc./Circulation/2024 _ Dated, Delhllthez

Sub§- Acceptance of Advance Notice on behalf of JNU-Standing Legal Counsels oflawarhar Lal Nehru
University. r

Forwarded a copy of the letter bearing No. 3341/G-7/Genl.l/DHC dated 16/04/2024 and this office '
bearing diary No. 1008/B dated 18/04/2024 alongwith its enclosures on the subject citedabove received
from Administrative Officer(J-), for Registrar General, Hon'ble High Court of Delhi, New Delhi to :-

1. All the Ld. Principal District & Sessions Judges, Delhi/New Delhl (except Central-District).
2. The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, Delhi. ,
iylwfitd. Judicial Officers posted In Central-District, Tis Hazarl Courts Delhi.
'. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload the same

on the Website of Delhi District Courts as per rule.
,5. Dealing official for uploading the same on Centralized Website through LAYERS as per rules.
6 PS. to Ld. Principal District & Sessions Judges (HQs), Delhi for information. '

° (UMED SINGH) _

Llnk,Officer ln-Charge, General Branch, (C),
. Distrlctlludge, (Commercial Court),

Tis Hazari Courts Del '
tncl. .-\s above
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MS. GINNY J. RAUTRAY, as/1s, BASEMENT, TEL: +91 11 46552244 EMAIL:
ADVOCATE STANDING LEGAL 'VASANT VIHAR, NEW mail@rautray.com (
COUNSEL DELHl~11005 ‘

(FORA PERIOD or TWO YEAR
WITH IMMEDIATE EFFECT
VIDE LE'lTER DATED _
15.02.2024 W _g

. MONIKA if ARORA, I B-100, BASEMENT’) TEL: 01141045225 EMAIL:
ADVOCATE STANDING SHIVALIK MALVIYA _officeadvmonika@gmaIl.c om
counset NAGAR, new DELHI-

110011
(FOR A PERIOD OF 02 YEARS
WITH IMMEDIATE EFFECT
VIDE LETTER DATED
19.06.2023)

Thanking you and with kind regards

Copy to

Yours

.0 >_ g1-atAssistant Registrar (Legal Cell)‘-v

1. Mr. Vasanth R.
2. M/s Ginny J Rautray
3. M/s Monika Arora
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